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“FORM MO, INC-267
[Fursuani ta mle 30 she Companies
[Imsecporation) Ruses, 2014
Advarlisemant o Be publishad in tha
newspapar fof change of regsienad offica of
the cespany from ame slate o anathes
BEFORE THE CENTRAL GOVERNMENT
EASTERN REGION
In tha matier of sub-zackon {4} of Seclion 13
of Comganies AL 2013 and cladsea) of
suh-rule (5) of rle 30 of the Compardes
(lcarparalicn) Hales, 3014
il
in It matier of
S0MUVALVES PRIVATE LIMITED
having ils ragislered office al 1537184,
Madhusudan Pal Choudhary Lane, Howrah,

Wesl Bangal-T117101

Motice is heraby given i lhe General Public 1l
tha compary proposas to make application fo
thi Candral Gavemmenl under seclion 13 of the
Companies Al 2013 sesking confirmalion of
alleralian af ibe Memarargum ol Assackabon af
the Company in terms of the ﬂgeaal respiution
passed ab the Extra Ordeary General Meeling
hiefd an 10.07.2026 1o enable the company to

2026

WWW.FINANCIALEXPRESS.COM

et &= [ UCO BANK

(A Govt. of India Undertaking)

SINGERKONE BRANCH

Vill- Singerkone, P.O.- Singerkone,
Dist- Purba Bardhaman, PIN- 713170,

West Bengal

POSSESSION NOTICE (for Immovable Property) Appendix IV [Rule 8(1)]

Whereas, The undersigned being the authorized officer of the UCO Bank, Singerkone Branch under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers
conferred under section 13 (12} read with Rule 3 of the Security Interest (Enforcement) Rule, 2002 issued Demand Natice
dated mantioned balow and calling upon the Borrower/Guarantor to repay the amaount menfionad in the notice within 60 days
from the date of receipt of the said notice. The Borrowers having failed to repay the amount, notice is heraby given to the
Borrowers/Guarantors and the public in general that the undersigned has taken possassion of the property described herein
betow in exercise of powers conferred on him'her under Sub-Section (4) of Section 13 of the said Act read with Rule B of the
said Rules as per the daies shown against the Borowers. The Borrower'Guaranior in parficular and the public in general
are hereby cautioned not to deal with the property and any dealings with the property will be subject 1o the charge of the
LUCO Bank, Singerkone Branch for the said amount and interast thereon. The Borrower/Guarantor attention is invited
to provisions of sub-section (B} of section 13 of the Act, in respect of time available, to redeem the secured assets.

change is Registered Uffice from “State of Wast T E :
Bengal® to "State of NCT of Deth Name and Address of Description of movable/immovable 1) Demand thm? Date
Any person whose interest is Saly 1o be affected Borrower/Guarantor Property 2) Possession Notice Date
by the proposed change of the registered office & Branch Name 3) Outstanding Amount
of i company may dedwver either on the MCA- .
ilm“"ﬂ‘.‘#. m;’ﬁ:i‘éﬂéﬂgﬂﬂm‘:@ Investor | 1) Borrower : Ms Mukti Auto Motion (Al that piece and parcel of the land & residential | 1) 15/12/2025
by rezmefe#nnm of his/her abjections supported| | LAN- 08210500000006, building measuring (7 decimal), 1110 5q. feet in ground | 2) 06.10.2026
gyjn aﬁ‘rljigiwla;jr_:; m;sr.laEJrel?rlfis.:nEr i.nl-?:,r“,t Prop. Mr. Satyajit Banerjee, {floor situated at |::-+Elt.!'~||::. 261, LR. Khatan NI:II- friE. J.L |3) Rs. 10,14,222.93
Diractor, Eastarn Ragion at the addrase| | Singerkane, P.O.- Singerkane, | Mo- 139, Mouza- Singerkone, P.5.- Kalna, within Sub- | (Rupess Ten Lakh Fourteen
Eg‘fl'lﬁ'lfzﬂ‘& 3“5;1"“2"-,,‘5”-',“‘:" P"ﬂhmdlr{”?-i in | P.S.- Kalna, District- Purba |Registrar's Office of IH'E'“E' E'E't' Purba Elllan:lhaman, Thousand Two Hundred
il ajarnat, Na'w a'Wwn, grdasesnar ' | L 1 | |
Kolkata-700135 wahin fourteen days of the date| | Bardhaman, PIN-713122 (WE) EDHPE:?? Dﬂeﬁ H?g? 'g'iﬂﬂ fw “;EEI%"EE';E?EQ E'w_‘: Twenty Two and Paisa
al publication of fhes nolice with a copy to 1he Guarantor : Bhaskar Baran Banerjee 0.1, VOIUME NO. , FAQES Jrom to . Propedty MNinety Thrae Only) as
applicant company at s registered office af the G e , lin the name of Mr. Bhaskar Baran Bandopadhyay, | on 23.10,2025 (inclusive
address menfionad below: Vill. Singerkone, P.O.- Singerkone,  |gig Late Bhimpada Bandopadhyay, With Dist. Sub- t’.‘lfiﬂ1El-l'E'5.1 charged up
! P TRl b aianlE - . L ] ) ) - i .

e ey Benasr tysa can®: | | P.5.- Kaina, Disinct- Purba |Registries office Kalna, Dist- Purba Bardhaman Butted |1, 30 pg 2025) and

St Valvs Private Limile | Road, On the South - Own Property, On the East- Pond | oynpncas costs & charges
Em E';E' 10,2025 hmg_ﬁu:n"un (of Others, On the Weast - Own Property. elc. there dn
la Rata acho : -

R b he a714z007) |Date : 07.10.2026 Place ; Singerkone, Purba Bardhaman Authorised Officer, UCO Bank
FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF CYBERCORP LIMITED
Form No. 3 RELEVANT PARTICULARS

[S2e Regulation - 13{1){al]

DEBTS RECOVERY TRIBUMAL, SILIGUR1
2nd Floar, PCM Tower, 2nd Mile
Sevake Road, Siligun - 734 001, West Bengal

Case Mo, : DA 1105/ 2025

Summons undor Sub-section {4) of Section
19 of the Act, read with Sub-rule (24} of Rule
5 of the Dabt Recevery Tribunal {Procedura)
Rukas, 1993

Exh, No. : G664
INDLAN BANK
V5.

JARINA EIBI, WIFE OF LATE AKBAR ALl
PROP. OF M/S. BHANGARI SHOP AND ANR.
Ta,

{1} Jarina Bibd, Wiz of Late Akbar Al [Prop. of
Bhangari Shop), rasidend of ¥ill - Shyampur
iMalipara}, Wufanparg, P.C, and P.5
Shagawangala, Dist- Murskidabed, W.EB., Fin -
Ta2 135,

{2) Dablu Sk, Son of Late Akbar A, resident of
Wil = Shwampur (Mafipara), Mutanpana, F.OL and
P.3. - Bhagawangola, Dist - Murshidabad, WE.,
Pin - 142135

{3) Golam Mostafa, Son of Lale akbar AR,
residenl of Wil - Shyampur (Malpara), Nutanpara,
PO, and P.5. - Bhapawangola, Digl -
Murshidabad, WB._, Pin - T42 135,

{4} Rimon 5., Son ol Labs Akbar Ali, rasidand
af ¥ill - Shyempur (Malipara), Mutanpara, F.O.
ard P5. - Bhagewangals, Dist - Murshidabad,
WYW.B., Fin - 742 135,

{5} Shikha Khatun, Daughier of Late Akbar Ali,
resident of Will- Shyampur (Malpara), Mutanpara,
P.O. and P.S. - Bhagawangole, Disl -
Murshidakad, W.B.. Fin- 742 135

SUMMONS

WHEREAS, D& [ 105/ 2025 was lsled belone
Hon'ble Presiding GHicer / Begistrar on
05.08.2026.

'WHEREAS the= Hon'bla Tribung! is pleased o
issue summons | natice on the said Applicalion
undar Section 134) of the balf, (0A) ed ageins)
yau for recavery of debitz of Rs. 32,16.938.04
tepplicafion akong with coples of documarnits eéo
annexad)

In-sccondance wih Sub-section [4) of Seclion
19 of e Ack, you, the defendants are direcied
a8 under

1) b shen cause within Shiy days of the sardos
of summong as to why mbal praved for should
not be qranted;

i} o deciose parioulars of properlies or assels
alfier than progardies and assals speciliéd by
tha applicand undar sarial numbsar 34 of tha
arginal appdcalion;

i} you mre restreined from dealing with ar
dispreing of secured assets or such pfer sssely
ardl propertas disclesed undar senal numbsar
A4 of the anginal application, pending hearing
and disposa of the application for attachment of
praperties;

iv} you shall not kransfer by way of sale, [ease
ar gtherase, excepl o the ariinasy courss of
his busingss any of the &ssels over which security
interest is created andior other assels and
properies specified o disclosed under seral
number 34 of the orginal application witbaut tha
priar agproval of the Trbunal

W) wou shall ba lable to actounl fod 1he sala
proceeds realised by sale of sacured assals ar
dlher aaeds and propertias n the ordinary Grrsa
al businass and dapasil such sale proceeds in
Fx accounl mairtained with the Bank or linancial
institulsans haolding secunly nbarest avar such
assels,

Yo gre alsa directed o fie the wnillen sletzment
with & copy theraof furnished to the applican
ard bz appear bafore Registrar om 07.10.2026
at 10,30 A.M. fziling which the soplication shall
be heard end decided in your absance

Glven under my hand and the seal of this

1. [Name of corporate debtor

Cybercorp Limited

2. Date of incorporation of corporate debtor

13" September 2022

3. |Authority under which corporate debtor is| Registrar of Companies - Kolkata |

incorporated/registered

4. |Corporate Identity No./Limited Liability
Identification No.of corporate debtor

U72900WB2022PLC257150

5. |Address of the registered office and principal
office (if any) of corporate debtor

Registered Office: 3C CAMAC ST, Kolkata, West}

Bengal, India-700016

Principle Offices:

1. Kolkata- Kariwala Tower, 3rd Floor, J1-5, EP Block,
SectorV, Salt Lake, Kolkata, West Bengal —700091.
2. Mumbai- 907-910, Meadows, Sahar Plaza,
Andheri-Kurla Road, JB Nagar, Andheri (East),
Mumbai-400059.

3. New Delhi- G-1B, First Floor, Dhawan Deep
Building, 6, Jantar Mantar Road,New Delhi— 110001

EAST COAST RAILWAY

Tender Notice Mo, ST-OT-TLSB-SPUR-
WORKS-58T, Dt : 25.09. 2026

N C = o e MAINTENANCE OF
SIGHNAL E TELECOM INSTALLATIONS
OF BPUR-12345678 TL5B-3PUR
SECTION INCLUDING MSDAC
EQUIPMENT AT TLSBE AND BLOCK
SECTIONS BETWEEN 5PUR AREA
(QUTSOURCING & WORKS PORTION).

lemnder Value ;

T 5,863,800/

Bidding Start Date : 07.10.2026,
Tender Closing Date and Time : EAREL
Hrs.of 21,10.2026.

6. (Insolvency commencement date in
respect of corporate debtor

11" August 2026

7. |Estimated date of closure of insolvency
resolution process

7" February 2027

8. |Name and registration number ofthe
in solvency professional acting as interim
resolution professional

CA. Atul Rajwadkar
Registration No.:
IBBI/IPA-001/IP-P00152/2017-18/10321

9. |Address and e-mail of the interim resolution
professional, as registered with the Board

Registered Address: 47, Hindusthan Colony,
Wardha Road, N,agPur, Maharashtra, 440015
Email: vervecapital@gmail.com

Mo manual offers sent by Post! Couriers
Fax or in person accepted against such
e-tendars even ifthese are submitted on
firm's latter head and receaivad in ime,
&l such manual offers shall ba
considersd invalid and shalt be rejected
summanty withoutl any considaralion.

Complete information including e-tender
dacumenis of the ghove a-dender is
available in websile ) wwwireps.gow.in

10. | Address and e-mail to be used for
correspondence with the interim
resolution professional

Registered Address: 47, Hindusthan Colony,
Wardha Road, Nagpur, Maharashtra, 440015
Email: cybercorp.insolvency@gmail.com

11. | Last date for submission of claims

21% October 2026

12. |Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21,ascertained
by the interim resolution professional

Name the class(es): Not Applicable

Mote : Tha prospectve tenderars are
advisad lo ravisl he websile 15 days
before the date of closing of lender to
nate any changes/comigendem esued
forthistender. _______
| Sr. Divisional Signal & Telecom Englneer,

Khurda Road

PR-4T8/R/26-27 |

13. | Names of Insolvency Professionals identified
to act as Authorised Representative of creditors
in a class (Three names for each class)

Not Applicable

14. Eag Relevant Forms and
b) Details of authorized representatives are
available at:

Web link: 1) https://cyber-corp.in/
2) https://ibbi. gov.in/home/downloads
Physical Address: NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Cybercorp Limited on 11" August 2026.

The creditors of Cybercorp Limited, are hereby called upon to submit their claims with proof on or before 21°
October 2026, to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class in Form CA. [Not applicable in present case]

Submission of false or misleading proofs of claim shall attract penalties

Date:07/10/2026
Place: Nagpur

R
_ CA Atul Rajwadkar
IRP in the matter of Cybercorp Limited

Process Email: cybercorp.insolvency@gmail.com

Reg. Email: vervecapital@gmail.com

Reg. Address: 47, Hindusthan Colony, Wardha Road,

FORM NO. INC-26
[Pursuant to Rule 30 of the Companies
(Incorparation) Rules, 2014]
Advertisemant 1o be published in the

tha Company from one state to another
Before the Cenfral Government (Reglonal
Director, Eastern Region)

of the Companies Act, 2013 and clausa (a)
af sub-rute (5) of Rube 30 of the Companies
(Incorporation] Rulas, 2014,

AND

having its registered office at 21, Hemanta

Holkata, West Bengal — 700001
CI: UST1909WEZD0TPTC 114645

newspaper for change of registered office of

In thi matter of sub-section (4) of Section 13

I the matber of Admine Vanifya Private Limitod

Basu Sarani, Center Point Building, 2nd Flor,

- Petitioner

THE

BIGGEST
GAPITAL

Registration No.: IBBI/IPA-001/IP-P00152/2017-18/10321
AFA No. : AA1/10321/02/311226/108422 (valid till 31.12.2026)

Note- This Public Announcement is being made pursuant to the Order dated 22" September 2026
(received on 5" October 2026) passed by the Hon'ble National Company Law Tribunal, Kolkata
Bench, in Interlocutory Application No. IA(1.B.C)/1236(KB)2026 filed for seeking directions,
whereby the Hon'ble Tribunal has directed the IRP to re-issue the Public Announcement calling

upon all the creditors to file their claims.

Nagpur, Maharashtra, 440015

My chent, Sn Debashis Muisuddi, son of
Late Prakash Chandra Mutsuddi,
obfained ownership of approximately 4
(four) satak (decmal) of land by virlue of a
reqestered deed of partiion (bantanama)
deed No.1575, registered at the ADSR
Bidhannagar registry office in the year
2025, Mouza-Gouripur, JL No.-06, LR &
RS Dag Mo-376, LR Khatian Mo.-557,
following this, for the maintenance and
management of the said land, he
appainted his wife Mausumi Mutsuddi, of
his power of attorney holder by virlee of a
registered power of attomey, registered at
tive Alipore Regisiry (1) Office, being Na. -
56/2024 currently, an application will ba

Motice & heraby given o the Seneral Pubic 1hal
the Compary proposes bo make an application
s the Cenfral Govermment, Beglonal Direchor,
Eastem Region undar Secion 13 of the
Companiea Act, 2013 sesking confimagon of
allerafion of tha Mamarandum of Associalion al
she Caomgemy in tarms of the Special Resolufion
passed al B Extra ondinary general maetng hakd
an 20 Day of September, 11.00 A.M 1o enzola
the Compary b change. 15 Regsterad Office
fom the “Stafe of West Bengal" ta the “State
of Hiarwia "

Any person whose intarast & likaly o be sfiected
by e proposied change of I redistened Oflice
af the Company may deliver eithar on tha MCA-
21 portal [waw.mea.covin) by filing investor
complaind form or cause o be defivered o
send by registersd post of hisher objectons
supported by an-affidavit staling the makurs ol
hisher iterest and- grourds of opoosiion §a
fhe Regional Director, Eastern Region, al
Corporate Bhawan, B Fiaor, Plot Mo, NIFME,
im AAIF, Ragarhal, Mew Town, Akandakeshari,
Halkata-700135 'West Bengal wiiin 14
iFourbeen) days of 1he dabe of publicaion of (ks
nintice with & capy-ta the applcant company with
a copy ol he applcanl compaay al 15 rdgislened
affice at the address manfoned balow!

21, Hemanta Basuw Sarani, Confer Poin
Building, 2nd Floor, Kolkata, West Bengal -
700001,
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KNOWLEDGE

Tribsunal on this date : 04.09.2026. submitled for the mutstion (ransfer of — ,.,a:"':; :’;':"f:t:ﬁ;{:ﬂ
Sdi- Registrar name} of the-salf owned khatian, if anyone Si-
Dabis Recovery '2?:::: has any objection regarding this Rajnish Rath \
| ot i Date: 05102026 Directar
application they are requesied o contact Place: Kilkats BN 01530443 \

the Barrackpore 8L & LRO Office
Alakananda Das. Calcutta Righ Court
9836210501/ TOO3288672,

Read to Lead

STRESSED ASSETS RECOVERY BERANCH, SOUTH BENGAL 3.iUqi+!
Jeavan Deep Building, 2nd Floor, 1, Middleton Street, Kolkata - 700 071
Phone : (033) 2288 4437, Fax : (033) 2288 4302, E-mail : sbi.15196@sbi.co.in

SALE
NOTICE

Authorised Officer's Details : Name: Mallika Dey, e-mail ID : sbi.15196@sbi.co.in, Mobile No. : 62906 92963

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
Ack 2002 under provisoto Rule (1) Read with Rule 8(6) applicable ferimmovable property of the Sacurity Interest{Enforcemeant) Rules, 2002,

Matice is hereby giventa the Publicin general and in particular to the Borrower/Guarantoraorigagors that the below described Secured Assefz morigaged tothe
Secured Craditor, the Physical Possession of which has beenlaken by the Authorized Officer of State Bank of India, the Sacured Creditor, will ba sold on "As is
Where is", " As is What is " and " Whatever there is™ basis on the balow mention dates.

DATE & TIME OF E-AUCTION : 28.10.2026

TIME OF AUCTION 11.00 A.M. TO 4.00 P.M. WITH UNLIMITED EXTENSIONS OF 10 MINUTES FOR EACH BID.

U.P. Power Corporation Limited
(Govt. of Uttar Pradesh Undertaking)
Power Management Cell
SLDC Campus, Vibhuti Khand-II, Gomti Nagar, Lucknow-226010
e-mail: ce.pmc@uppcl.org

S. E. RAILWAY - TENDER

Faor and on behall of the President of India,
thie  Chiefl Engineer (CON)/HOVGarden
Reach - 70043, B E, Hallway Inviles

PROCUREMENT OF POWER ON SHORT-TERM BASIS THROUGH TARIFF
BASED COMPETITIVE BIDDING PROCESS

Revised guide lines for short term procurement of power notified by the Ministry of Power vide
Sl Mame of the Outstandina Dues a) Reserve Price e-Tender for the following waorks. ( g . P P y y
No. Unit / Borrows DETAILS OF THE ASSETS BEING SOLD g _ _ ) resolution dated 30.03.2016 & Amendment dated 23.02.2022)
Glarntok b) EMD @ 10% Following tandar has been uploaded on
websile www.ireps.govin. The lender Tender Specification No. 39/DEEP/PMC/SUMMER 2027
c) Bid Incremant Ami. will be closed at 12:00 hrs, on dus date
7 I i d . . - L i 5 ; Uttar Pradesh Power Corporation Limited (UPPCL), a Govt. of Uttar Pradesh Enterprise, incorporated under the Companies Act, 1956 and having its registered office at Shakti Bhawan,
1. F:'ran;ﬂ?é- A'" thﬂtﬁIlECE ﬂnd DE{EEI DFE SEH: CﬂntﬂlnE{l rESII:!Eﬂ1Ia| F|EIH:!EE!|'I ng NG' FH {HHEUEB::_!:]D{;?:: ﬂ} Rs. 35.35.“':“.”“ Pre Bid “m"‘g : Date: 16.10.2028, Ashok Marg, Lucknow-226001 intends to buy Firm Power, for the month of 16 Apr-2027 to 30 September-2027 under Short Term basis. Trading licensees/Generators/State
i T 2 on the 4th Floor of the South-East- West side measunng 1132 sqﬁ X P X ¥ b} B=. 383 600.00 Time: 12:00 hrs.! Venue: Office of ha Utilities/CPPS/Distribution licensees/SEBs, across the country may offer power, from one or more than one source subject to condition that offers from each source shall not be less than
Sio LL Abdul Jabbar super bulld up area more or less along with one Gar Parking space being | Eight Lakh Thirty ) Rs. 3,83,600. 50 MW, as per the details given below:-
||} MNARHIDA KHATOOMN N 2 an thﬁ Gmund “'}:H' mﬂasunng ‘EE.L] Sqﬂ_ mg&lhgr wl!h U']'ﬂl"«"lﬂﬂd ﬂ nea Thﬂu Bd Fld [:" Re 10.000 [HJ 'E'rllﬂf l'-‘||:]mb-l'llstmll'-"‘ﬂ {JHI'::‘E[ {C’Dn] 11, Submission of EMD | Submission of RFP-Bid openmg of
VWio hid M-a_ll‘-':-l i prnmrlluna1ﬂ Ehara ﬂr;dnd ﬂrl.'d EOMIMOn areas nr tha ”lultiE!Dan Bu"drng Onl ¥ ] 48 oOonNn T ! L Garden Reach Road, Kaolkaia-70O0043; Period Duration (in Quantum BG in the Office of  (Non financial Bid & RFP (Non Opening of PO/
Both of Address: 4 B'_Ea”at E__aﬂ constructed upon land measuring more or less 9.80 decimal equivalent to 18.1 2'20?5 plus e-Tender Notice Mo. : 4658-GRC-CE-C- Hrs.) (in MW) CE(PMC), UPPCL 1POs) financial Bid) Start of e-RA
Road, Mear Fashi Masjid, |00~ 0 i 4 <liiat e Barh Farabad J L |Further interest, Contact Person y
Markeldanga, Kolkata - 700011 as n{ap_px.:n ying and situates al Mouza - Barhans Fartabad, J.L. et chingRe Bl HQ-33-2026: Brief Description of 16.04.2027 00:00-05:00 1860
Apartment, Holding No. 828, Nodth 85,1740, 1742, 1743, under Scheme Plot Na, SC - 1, in Phase - I, within ' e T i 01.05.2027 00:00-05:00 800
Ensi Farisbad Scheme Piat No. | Gulmonor Park, P:S. Sonarpur, P.O. Garia, Kolkata - 700 084, Holding No 8001195891 PIOVANIG: Froge: Canesal Vananememn 0 31.05.2027 19:00-24:00 910
SC 1. in Phase - |, within Guimchar | 828, North-East Fartabad, within the local limits of Rajpur - Sonarpur Sarvicas for vanous projects under the 01.06.2027 00:00-05:00 2330 21102026
Park, B Garia. Kolkata - |Municipakity, Ward No. 028, P.5. Sonarpur, AD.SR.O. Gara in the jurisdiction Chief Administrative Officer of t0 30.06.2027 19:00-24:00 2590 17-10-2026 17-10-2026 19-10-2026 (11:00)/
700084, Also At 3/4AM17, | District of South 24 Parganas. e Construction South Eastern Railway: 01.07.2027 00:00-03:00 1550 (17:00) (17:00) (13:00) 21-10-2026
Markeldanga Main Raad, | The Propery stands in the name of Md. Majid vide Deed No. 162904431 ; i to 31.07.2027 19:00-24:00 2100 14:00
9 : . Approx. Cost:  347.09 Crore: Bid (14:00)
Markeldanga, Mear Fashi Masjid, | for the year 2018, Registered in Book - |, Volume 1629-2018, Page from _ e ; ; =, 01.08.2027 00:00-03:00 430
Kolkata - 700011, 1534606 to 134640, at Additional District Sub - Registrar Office of the Inspection Date : Security: T 6,34.17.400.00; Period of {0 31.08.2027 TSI 755
A.D.5. R Garia, West Bangai, 09.10.2026 & 15.10.2026 Campletion: 60 months; Closing Date : 01.09.2027 00:00-03:00 900
PROPERTY UNDER BANK'S PHYSICAL POSSESSION Inspection Time : 11.00 A_M. to 03.00 P.M. 12:00 hrg, {IST) on 27.11.2026; 0 30.09.2027 19:00-24-00 1580
Interesiad lenderers may visit websita

'Request for Proposal Activation of Event shall take place on 07-10-2026 and are to be submitted on e-bidding portal (DEEP) in two parts i.e. “Bid Part-I (Technical Bid)” & “Part-II
(Financial Bid)” respectively.

The link for e-bidding portal is www.mstcecommerce.com and is also available on the website of Ministry of Power (www.powermin.nic.in) and PFC Consulting Limited
(www.pfcindia.com). Bidders are requested to familiarize the above said revised guideline carefully before submitting the offer.

The Bidder shall be required to submit EMD by the date mentioned above, in the Office of CE (PMC), UPPCL, Lucknow, for the maximum capacity offered @ Rs. 30,000 per MW per
month on RTC (30 days, 24 hrs.) basis and same shall be reduced on pro-rata basis in case bids are invited on hourly basis of offered capacity in the form of Bank Guarantee/e-bank
guarantee issued by any Nationalized/Scheduled Bank.

The e- tender will be received and opened on the dates mentioned above. The offers received after the date & time mentioned above shall not be considered. In case of holiday, the offer
shall be received/opened on the next working day at the same time respectively. The undersigned reserves the right to reject all or any bid without assigning any reason thereof.

alFor detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the Secured Creditor's
website www.gsbi.co.in and specific link created for the particular e-Auction : hitps://BAANKNET.com
b} Intending bidder’s should transfer his EMD amount by means of challan generated on his bidder account maintained with PSB Alllance Pvt. Lid. by
means of NEFT! RTGS transfer from his bank account well before the auction date. For any queries please contract
support.baanknet@psballiance.com or Contact Mo. 8291220220
The intending bidder is advized to go through the detailed terms & conditions uploaded in above
mentioned site before participating in the auction process.

In case of any dispute the English version shall prevail

www.lreps.gov.in for Tull details’
description/specification of the tenders
and submit thair bids anlime. In o case
manual lendears for these flems will ba
accepled, NB: "Prospective Bldders may
regularly visit www.lreps.gov.in 1o

Date: 07102026
Place: Kolkata

Authorised Officer
State Bank of India

epaper.ﬂﬁnciaiexpress,mnb ® 0

W& 17 9. /IR, /SH./26, T&leR 05/10/2026 Sd/- CHIEF ENGINEER (PMC) UPPCL

parficipate in all other tenders.” (PR-858)

Kolkata



ST PGB

Aot o e S
SHOSSINADD

Y SPGB e

ferefmreTea wy
Pifbferes 2ta =1l Faite
23 Rl gy IR

Ao SiceT Acers AV KefRmier e
GG TENE-C 0! 9o (RO S|
Gl o DIt g g0l S,
ZIET, FAICH ARSI WATIAF o7
(ST TACE Sy AGIe | a3
ARt e Refmemelm Faere
TAE IO FACO FC! SE W
FEFel 2BIG | IMAT-NR OIS
6 MEE 287 ¢F Gl AT
G2 TOI® THETR Il ZBH0 |
ifwierefm faerer a e e
R FE2MHT SRS IO Mo
o frcacg vsTe | f[eRsifor T,
AT g FiPiife R 77 mifng oF
ZC R A, AT R @ s feremicTa
AR SITT (OGNS I | GBT 2HPTS
IE A AR G Mg 220 | @
SR fUfess @ aifss Refampes
oiie faRivfel @Ew [t o o
TS Wi =1 23, WAET feqTema
SATATH FOIFIC T AT IR TSI ey
o fie I e P 2R |
o @2 (12 [Uolh Tee T3, ©le =@
A WMCACR | FAET SAZajelen ISR A
R (FINE L SRGFS! TS =7, ©f
fAf*ee Fafz STeT IS | @3 2 TRES
Gt e [eiw (wiF Moo acee
et | A7 8 QTR O ECI
KRR I I B O [ I
sifafEfore 2200 Traol AT FCI T
ey @ RfRmIeR] FG2EFE ! AMCHCHT
o e | AT 9y AR o
TS MO 93 THCFA SR
ARRANT GR AF I GLACIRe | IR,
el 98 ¢ Tt i3 | oitE
R-AifEg I SMETeCE ARG W IR
e 27, OiRe G5! (63 SItel Swizge
T

OFFICE OF THE
CHOAPARA GRAM PANCHAYAT
JALANGI DEV. BLOCK MURSHIDABAD
N.Le.,T  NO:-007/CGP/VB-G = RAM
G/2026-2027, Dated:-05/10/2026 Date of
Publication of E-NIT:-06/10/2026 (11.00
a.m). Document download start Date &

fAetoitea &
CMTT T

KHARDAH MUNICIPALITY
Khardah, North 24 Parganas

DATE CORRIGENDUM
Tender No.:
KDHM/12/CON/26-27,
E-Tender ID:
2026_MAD_1042916_1
Last date of Submission of
Tender 12.10.2026 instead
of 05.10.2026. Details of

can be seen at:
www.khardahmunicipality.in
& https://lwbtenders.gov.in
Sd/- Chairman
Khardah Municipality

Punisole Gram Panchayat

Punisole :: Bankura

Notice Inviting Tender

The Executive Assistant Punisole
G.P. invites Sealed Tender for 22
(Twenty Two) Nos. of work under
15" CFC (Tied) Fund vide NIT No.
03/2026-2027, Dated-05/10/2026.
Date of Sale of Tender Form :
06.10.2026 to 12.10.2026 up to
02.00 PM. Last Date of Dropping :
13.10.2026 up to 03.00 PM.
Technical Bid opening Date :
14.10.2026 at 11.00 AM. For details
visit Undersigned G.P. Office in any
working day & see Office Notice
Board. Sd/-

Executive Assistant

Punisole Gram Panchayat
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SARATCHANDRA
GRAM PANCHAYAT

Bagnan-Il Development Block

Mellock, Bagnan, Howrah

Notice Inviting e-Tender
NIT No. WB/HZP/SARATCHANDRA
GP/NIET-04/2026-27(3" Call), SI. 1, WB/
HZP/SARATCHANDRA GP/NIET-06/
2026-27(3™ Call), SI. 1 & WB/HZP/
SARATCHANDRA GP/NIET-08/2026-27
(1=t Call), Sl. 1, Date-05.10.2026. Bid
Submission Start Date : 06.10.2026 from
12:00 Noon. Bid Submission End Date :
12.10.2026 up to 11:00 AM. Technical Bid
Opening Date : 14.10.2026 at 11:00 AM.

For details information visit website:

https://tenders.wb.gov.in Sd/-
Pradhan

wifid '8 Y ; 230,203 TEY FEE
3 By f% www.ireps.gov.in

EKDIN, KOLKATA, 7 OCTOBER 2026, PAGE 4

FEFO!, A AT 038

CORRIGENDUM FOR e-TENDER
Due to participation of insufficient no. of
bidder, the last date of Submission of Bid
of this office e-Tender against Ref. no.
WBPWD/AE-HCESDY/NIQ32/3rd/26-27,
Tender 10: 2026_WBPWD_5075198_11s
hereby further extended up to
12/10/2026 upto 15:00 PM; Website:
https://etender.wb.nic.in ar
https://tenders.wh.gov.in Sd/f- Assistant
Engineer, PW.Dte., High Court Elecl. Sub-
Divn., 5C Building, Calcutta High Court

ICA- T18725(1)/2026
ANNUAL RATE CONTRACT FOR
RUNNING OF MINES' CANTEEN AT

FTa [E@o==
Sy G
-
IRIEG
S99d0EHovo/
DO0ARPDIOED

PACHHWARA (NORTH)

COAL MINES (PPJH), WBPDCL
Notice Inviting E-Tender
Ref No, WEPDCL/Tend-Adv/26-27/CORP/CC-6199,  Dtd: 05/10/26
NIT No: WBPDCL/CORP/NIT/E2308/26-27/E1379899/S-1229(HRA)

E-Tenders in prescribed format are invited at https:fiwbtenders.gov.in by GENERAL
MANAGER (M&C). Corporate Office, WBPDCL from eligible Agencies / Companies in 2
Part bid system for “ANNUAL RATE CONTRACT FOR RUNNING OF MINES'
CANTEEN AT PACHHWARA (NORTH) COAL MINES (PPJH), WBPDCL". Tender
Document Download Start Date: 07-OCTOBERT-2026, 02:00 PM, Bid Submission
End Date: 28-0CTOBERT-2026, 11:00 AM. Contact Person: Smit. A, Sil, Sr. Manager
{M&C). Contact No.: 9474973379, E-mail: asili@wbpdel co.in

| For details please visil: hitps:/iwbtenders.gov.in
ICA- T18702(2)/2026

“bhatparamunicipalitygov.co.in”
Sd/- Executive Officer & Administrator
Bhatpara Municipality

GTIEIELG (Y A | (PR-857) Saratchandra Gram Panchayat
TENDER NOTICE
N.LT No. Name of Work Estimated Amount
TENDER NOTICE ; :
- WBMADI/LB; |Road Restorafion of Earth Road and| Rs.2,10,161.00
N.LT No. Name of Work Estimated Amount RSM:269/26-27 |Broken Drain Slab Casting at Kusumba
WBMAD/ULB: |CONSTRUCTION & WIDENING OF ROAD |Rs.94,85,277.00 Dated 05.10.2026 |Haritala Kusumba Aykatanpally and
RSM:274/26-27 |DUE TO CONSTRUCTION OF DRAIN AT Kadarhat Biswaspara in Ward No. 07
Dated 05.10.2026 | SUBHASHGRAM HOSPITAL ROAD FOR under Rajpur-Sonarpur Municipality,
RAJPUR SONARPUR MUNICIPALITY. WBMAD!ULB; |Road Restoration of Earth Road and| Rs.2,86,723.00
Bid Submission end date: 22,10.2026 at 11-00 hrs. For more information please visit RSM;270/26-27 |Broken Drain Slab Casting at Vivekananda
http:fiwww.wbtenders.gov.in Dated 05.10.202¢ |Magar Sec-1 & 2 in Ward No. 05 under
Sd-E0., o Rajpur-Sonarpur Municipality.
Rajpur-Sonarpur Municipality :
WBMADMLB; |Road Restoration of Earth Road and| Rs.2,58,205.00
RSMi271126-27 groken Drain Slab Casting at Sabuj
angha to Aashram Bye Lane and
BHATPARA MUNICIPALITY Dated 05102026 | cnouni Char in Ward No.03 under
Kankinara, 24 pgs. (North) Rajpur-Sonarpur Municipality.
NleT No. MAD/ULB/BHATPARA/DR-2/562 (2nd Call) , Dated : 06/10/2026 WBMAD/ULB; |Road Restoration of Earth Road and| Rs.286.210.00
1st Call Ref : MAD/ULB/BHATPARA/DR-2/462 (1st Call), RSMi272:26-27 |Broken Drain Slab Casting at Nathya TR
Dated : 14/09/2026 Dated 05.10.202¢ | Mahal, Natun Diara and Aadarsha Nagar
NleT is invited in two parts for “Installation of electrical materials during festivals o in Ward No. 04 under Rajpur-Sonarpur
|like Mahalya, Durga Puja, Kali Puja, Chatt Puja, Jagadharti Puja at different Municipality.
ganga ghat for idol immersion at Bhatpara Zone on hire basis under Bhatpara WBMAD/ULB!  |Repairing & Renovation of Kodalia Girls|  Rs.2,48,556.00
Nuqlgpta htyffgr gea'r 2'026}2 tO 27d'"' is 14/10/2026 at 15:00 H Rezrae-zr |Fitens & High Sehocl [ MR blo=20 -
ast Date of Submission of tender is at 15: rs. Under Raipur-Sonarpur Municipality.
Details may be seen in “tenders.wb.gov.in” and Dated 05.10.2026 4 oy o

Bid Submission end date: 15.10.2026 at 11-00 hrs. For more information please visit
http:{www.whbtenders.gov.in Sd-E0,
Rajpur-Sonarpur Municipality

BHATPARA MUNICIPALITY

Kankinara, 24 pgs. (North)

NleT No. MAD/ULB/BHATPARA/DR-2/562 (2nd Call) , Dated : 06/10/2026

1st Call Ref : MAD/ULB/BHATPARA/DR-2/462 (1st Call),

Dated : 14/09/2026

NleT is invited in two parts for “Installation of electrical materials during festivals
|like Mahalya, Durga Puja, Kali Puja, Chatt Puja, Jagadharti Puja at different
ganga ghat for idol immersion at Kankinara Zone on hire basis under Bhatpara
Municipality for year 2026-2027.”".
Last Date of Submission of tender is 14/10/2026 at 15:00 Hrs.
Details may be seen in “tenders.wb.gov.in”
“bhatparamunicipalitygov.co.in”
Sd/- Executive Officer & Administrator

Bhatpara Municipality

and

BHATPARA MUNICIPALITY

Kankinara, 24 pgs. (North)

NleT No. MAD/ULB/BHATPARA/DR-2/562 (2nd Call) , Dated : 06/10/2026

1st Call Ref : MAD/ULB/BHATPARA/DR-2/462 (1st Call),

Dated : 14/09/2026

NleT is invited in two parts for “Installation of electrical materials during festivals
{like Mahalya, Durga Puja, Kali Puja, Chatt Puja, Jagadharti Puja at different
ganga ghat for idol immersion at Shyamnagar Zone on hire basis under Bhat-
para Municipality for year 2026-2027.”.
Last Date of Submission of tender is 14/10/2026 at 15:00 Hrs.
Details may be seen in “tenders.wb.gov.in”
“bhatparamunicipalitygov.co.in”
Sd/- Executive Officer & Administrator

Bhatpara Municipality

and

BHATPARA MUNICIPALITY

Kankinara, 24 pgs. (North)

NleT No. MAD/ULB/BHATPARA/DR-2/562 (2nd Call), Dated : 06/10/2026

1st Call Ref : MAD/ULB/BHATPARA/DR-2/462 (1st Call),

Dated : 14/09/2026

NleT is invited in two parts for “Installation of electrical materials during festivals
|like Mahalya, Durga Puja, Kali Puja, Chatt Puja, Jagadharti Puja at different
ganga ghat for idol immersion at Authpur Zone on hire basis under Bhatpara
Municipality for year 2026-2027.".
Last Date of Submission of tender is 14/10/2026 at 15:00 Hrs.
Details may be seen in “tenders.wb.gov.in”
“bhatparamunicipalitygov.co.in”
Sd/- Executive Officer & Administrator

Bhatpara Municipality

and

&
FrareTs Zepie alizres Fe-aq T wiaR e S
Tl (Ff*EERT) R YA (Ages) st A (P @@ F5691) Gfer gz
STE-FG1F ~Ifraat AfsEEE
(ZTEICS ™ SIS GIFAI (@6 o1 3G (FPRICe™ @reifere«w gwm T
FCATCS A TT) (ABTETHA, 205 0-aF (TG 0ud( S )-GF S-TT)

IR el feeael
s | ot @3k PrenRee/ geia= wma et et 2lizres Fhee
72 FCATCED (CHCE A #[7I< : AANCS2392D
CIN: U45400WB2009PTC137148
3. | e st it a, 9 7, 8 (FFI, T 859,
FEAS! - 400 00, ARG, TS
©. | SERIRGE 2T [T T - FCATCHD (U541 (T STRRAZS
AR L
8. | TRAIC CAfeerelol ZIR 5517 Oafge | IGuI @R ST (T B 750 (72 |
Of2 BT el
€. | 2l Al /AT 2e0e1 el wweel | SISy o - zﬁmmvmzﬁ’m\m\uw
B3 AR FRE 00 | ST (5d FiE
w\fsﬁ@ﬁ%ﬁww@m
sipl.ibc@gmail.com-4 <G 3- W%{@\
b, | oTe OE qR0A [<K1E 29 AL AT/ | 203¢- TR Gel) G 20Tl 5 €. 89
AR Afariel @) o7y G 5l |
TR/ SR AT T2 (10 Q71 A SeCeTl 20A0Z)
T TR0 FAC GoAerd S (910 | AT (God 7710 SIS NI SiCs Sjeig
(e 72), AleamamE Sifel 372 | 04 sipl.ibc@gmail.com-« 35 B-Tai2e o4 |
wiRe e fagd @ 2TeRga-9 | Aleqmame o -ag
TR GRS (www.ibbi.gov.in) oieTd Tz |
. | TRIteR R Re(R)(4%5)-4 wiRe RifEe Giers SeaE w0
SR S SIS | sipl.ibc@ gmail. com-« {5 -T2 fo14e |
|| & il (@ 2eiRge-a Seie
So.| e SRPICAR S AE 33-50-30%%
[SEASIEK]
5. AR (ACSETCH SIS 05-35-303Y
53| S eIl Are Sisie Sl 0L-35-303%
R ERARIER
[0, T8I0 (ae e S ne | 5&-55-20%%
_%ﬁ%ﬁ
8. B O9-55-30]Y
%W s e
GEY
O R A5 5 A A | A
Se.| TATEITe== 21 el (reara 55-33-30%Y
o ifat
.| IF AFICHE NI Gl (TS sipl.ibc@gmail.com
I -2 SI2fY
sq.| @GN N FOATCS (wotam | Bt
et FEfos el
/- 5% A e
3 Sl @AZTeb RIRe-a &gl (o
T ¢ IBBI/IPA-001/IP-P00214/2017-2018/10414
QT TR : AA1/10414/02/300627/109066 (90-0u-3034 ¥ (34)
wizfaferz-aq ity + b, i 9, (oA (G, (oD =K S,
WIfFd : 0a-30-303Y v C;FT?I,?WW% b3, FEFS! - 100 003,
B : FEIO! Z-TSZ ¢ sipl.ibc@gmail.com

Time:- 06/10/2026 (11.00 a.m) Document| | <=6 2ol F2<hica ﬁ el ot W\ ! :
DLOVDVDAD Y [iowniond end Date & T 141072026 e %Tﬂmﬂﬂﬁ@%@ e, ;‘;gaﬁ?wi‘;’? L A A Notice Inviting e-Tender =
grr?g pégzlo?;gz??ﬁi;gc;n,:)tad Date &1 r/se, qa- lliFW ﬁjﬁﬁt&nﬂm E%'\tﬁ oa.ob.azg@,mﬁw EI%H? m%ﬁ «g32| | e-Tender is invited from the experienced and resourceful bidders for s s :nqmefﬁ-@f(‘? -
” ‘ e . TAHEI-20050¢ LA B a2 §izgyiceTa Retoniztas @i aft arew | | execution of various development work vide e-NIT No. 311/Harinkhola- (TP F[rEAAf @IS o 2feAt (FFETe @i A w1
Office of the Councillors of the #asad?‘el &E‘;Fge of an";f s“b’,“'lss'g:j?f BRILES Wg‘%‘@‘éﬁm ?%: =l Il GP/ Tender(5)/15% FC /2026 & 312/Harinkhola-1l GP/ Tender(4)/15% FUHCHD ~IPTT) AT, 2058-F (ST Y-47 S—TH)
GHATAL MUNICIPALITY || Basisset (; 00 ) Dot & Time of| | FzEE B coel e - #/wfegE | | FC /2026, Tender Reference no.:- WB/HOOG/ARAM/H-11/311/2026-27 AR FIRCEe- = “NSTMIHrE 7 SIFCels Ty
Ghatal, Paschim Medinipur - oo P . S0/ S8, P A (5 (o7, ceow Rvelfs GRgeIET| | & WB/HOOG/ARAM/H-11/312/2025-26, Dated 05/10/2026. Bid elrtfores el
’ P opening of Technical Bid in the Office of’ ol el
- NGO o : b b —
ABRIDGED TEND_ER NOTICE the Prodhan Choapara Gram Panchayat:- = q:,;: ) & ~ Slu_t:TtiSIO'r;ltClosdlng Datg .12.1.0.2&026(;Jp t9 103%‘;‘3‘;5 Formore details 3. | AT (OBt AT it ffise
e-Tender is invited by the | |on orafter 16/10/2026(2.00 p.m.). Details i SleTe m%ﬁm Visit htips:/itenders.wb.gov.in & undersigne slgle' 3. | FATS cova TR it 56 GITH 3033
i icipali - : .wh.gov.i /- - T -
gz:éLTrT?R/ieg;ig?p)tSrl f‘l\)llrutﬂlecwgrlll(t):/_, ?l?t:eéeplapp https://tenders.wb.gov.in/ I o @éﬂ - iﬁe‘;uﬁilvé Assi:tanth t ©. ;ic?ﬁm? w%tiw@cm GG O (<PIsiiferer - SoTerol S
i i ov.30.30 NeE] arinknola- ram Fanchaya =
R?#ﬁ% Lftemc\?v a\]/st/gtrer Cg]ngteecrtilgg choan asr:/-G l:;z::u;::‘ chayat B : Tl TR 7 : 09358300 y 8. | FCHMTAD (OHLHR IS MBI i/ U72900WB2022PLC257150
SR eIl SiRreB R 2
arrangment) to 6809 nos. of Jalangi. Murshad BARANAGAR MUNICIPALITY e G i fosfirs e
Premises at different wards as €. | AT (OBtss © T R Frftem o 85, S,
2yl e (I ) et AfR53H, UIAG-90003Y
8e/2026-27, Dated: 06/10/2026 (S B9a i e o 3. TS SR BT, o I,
within Ghatal Municipality, Tender TS el qize-wrret i ﬁ%ﬁ;@ ‘ e w . (> -¢, F T, (T3 ¢, FBCT, Forel,
ID: 2026_MAD_10444827 1 & 04 KV 3, G @1 TS, RARTS : THH (@et @S @b, : 1) Name of Work: “Repairing Of Various Concrete Road and Bitu- 400033 | o,
nos. Supplying of .25 H.P. De- TS, SIfRETAH-900003, CASTIIR 72 : VOrVUOULY, 3w.50.20%v WIfATY minous Road at Different Wards Under Baranagar Municipality”, LR S ot
Watering Pumps with fittings for Z-T2a : head.arbkolkata@kvb.bank.in - NleT No: WBMAD/BM/PWD/NIT-155 (eSF)/ 2026-27 Dated- ?%)_E -8000¢% |
flood canirgl ward Hie. 12, 12 10 TS5 QBT (SCHIAG) T9, 2003~ 39 bl3)~ [HITFTd TAITH 1170 Pee T TE et WS SergIeet o 09.09.2026, Tender ID No. 2026_MAD_5023475_5, 2026_MAD_ 28 e for o >3 g, e
per NIT no. WBMAD/GHATALINIT. | | FeFaret syicion w1 @rreesfzars e Bifafafb 2105 a1, soos-ax Sl 14 ron e o 2 e faaen wfy) | - |5023475_6,2026_MAD_5023475_9 and 2026_MAD_ 5023475_10.  [o[<siies coses e worsin s S 2o
9e/2026-27, Dated: 06/10/2026, | | qwgri AHHTSICT SRAKIREITE =R [0 0 Ael2BISI(T7R) G=% STIRIDIN(TH) T (If5*1 (real 200z (1 e fefe e 7ife The Last Date of Bid Submission for the above mentioned e-Tender T ol _
Tender ID : 2026_MAD_1044904_1 | | < SiRsSare (afEha, W <oieeat iy <51 RIRICHS, ForeTel o, 77 (TG i<~ FI0Z 955/ 51e 541l 2C0E, < A1) e Biiesae is hereby extended up to 10.10.2026. For details please log on to| [a. | zwwiet EraiEe<m oem T 2eam | @ @i 20%e
;‘; :h E’r%ts:'stﬁé tcvz ‘besnif:rhr;‘fys?ﬁ (5T, W I 0 TR A E-97 Sifire SiRei FEres, o1 5). e w1 «aeiis o, f. (wdader), sfj s4 | |https://tenders.wb.gov.in S oife
; NUPS:IEA | i, s 3 a1 o firm o7l wrpiel-a000a s Q). & FRel Seraenie (Sifamrel), » €8 5/ s, Brosib $55, Aimi-trse =i, Sd/- Chairman| | |se<Sese e armse Fia. orge ArwenTTwe
wbtenders.gov.in and ) R NG oot 55, Collcam eidTel- T RO e BPHeTCe ™ AT @@TL’E‘W R
www.ghatalmunicipality.com 91-400040, ©). F 7ot oA ( ), S/ > el FES, Core! o7, ol 400001, 8). et N = Cﬂ%\'}mﬂ;ﬁ IBBI/IPA- ooj/u: P00152/2017-18/10321
sdl. 2. . (wifiemreD), 287 7% (@1, wifersg Feirel a0003a @@ 8RR, 89 (i, 2 @ 5 i 7=l Feierei-a000a s -ag BOARD OF COUNCILLORS OF = .
Chairman Iz (A0 PIETHG (T, v bt (7)) 1% foifRbe-aa TRl 00.05. 300 Wifd SR ©,20,03,¢b>.90 BiFt (for (ifb RAGHUNATHPUR MUNICIPALITY S| CAI0GH Fiie e Srederara TR 15T ¢ 84, 22l el S (RIS,
icipali 3G o A1l 2rera 2Tt @ B 3% e A @) G3R 97 TAT 03,350,200 BIfF (ATF ST A AT S ! \ GG 2 RICeT el ol W21, 88003 ¢
Ghatal Municipality I Tol) SN 2 S 2038 O T (T A0, T B A W R 41T A 71 (e Fefere ffes P.O. - Raghunathpur, Dist-Purulia az\itﬁa 0 : vervecapital@gmail.com
R 0% S8 I s Chairman on behalf of Board of Councillors, Raghunathpur Municipality is hereby inviting Corrigendum So @mﬁ@m AT ﬁzﬁvm B 8‘\,_%'@17[ , Rl &
A Notice for Date Exle_n_sior_v for closing date of Bid Submission for emergent jobs at various wards within A mmﬁwww i, W! 88005¢
NAI HATI W “m{ﬁ ﬁm‘f qag W"aﬁ?’_sﬁﬂ ';fghunathpu;al\/l;::fll:fsllty. Date Time T =2 313 T cybercorp.insolvency@gmail.com
MUNICIPALITY 28, G (@, W19, FPTel-4000 34 (AT WIS B ST ¥ G 2T 5 300 I9GD AR S = SABGTS 7. | Date and Time of Publication 03.10.2026 10.30 AM. onwards >.| Wi <l crenra oo i 33 BB 038
1, R.B.C. ROAD, NAIHATI, | ||sxys simife zi5 @t 385, % (A1 wfe1of SorPTel-4 00033 (ARHIEH H10E AT €6 MIHE Gk G 7 ([ vo [2. | Bid Submission Start Date & Time 03.10.2026 71.00 AM. onwards 53| eI raeeH e Al T fer) e : eltaren
NORTH 24 PARGANAS g ~IRRICEE ST (FTABIAR o) 72 Wi ST FTE bl e} RHBT G B@ AT GG TR 5/ved (4 3| Bid Submission Close date & Time 09.10.2026 18.55 Hrs.. onwards TS (R 33 R-TTFT (6d)-G3
NIT(E)/SEPTE SR TG T R TN G 6 FREE /583 (4 W) WGOE o] | 57wl (ot it e o, for. o || 1o ;’E":'I‘:g Date 1210202 1030 PM: onwards fﬁ;ﬁ);; AT AT (H, 7 4T
- AR Bl o - | <5 cefiire et saiie doty | errarey w2
03/H EALTH D = st l (NA59784-21SIR W7 IR 2I<pl 7511 wa@:ﬁ_w’@_ﬂﬁumgj|2026_MAD_1044120_1|2026_MAD_1044119_1 |2026_MAD_1044117_1 i %ww%m%mﬂ ™
CMC/2026-27 e P T = pe F details Please log on fo www.wbtenders.govi Sd- Chai ez A (2ol geie e s )
MEMO NO.: 1407IMC-11, HLAFO IeT) 3 (L =FO CETH So *eied) gl faw AAfasne or more cetalls Fiease log on fo waw.whiencers.gov-n Raghunathpurall\;:q:ir;ipality, >8. (35)3"@35‘5‘;% e G‘Cﬂ?ﬁrts‘}).httpsfllcyber-corp.inl
DATE: 06.10.2026 S 3€.00.000/ -5 Sx.¢0.000/-TI o000/~ 5 gfw Refefara el @it | Q) https.lllbbn.go'v.mlhom:-/:ownloads
: S —— I wRES : SIS SIRPIICR STEIEN Gl G- 3 ST, 7=#Ifeq Go4dl (Tl wRael
Online e-Tenders are hereby invited on ° ° ° < < < o R BARRACKPORE MUNICIPALITY Gl GG (eI 202 (T TIAIR (Il o G o1 33 B 2030 Sifvre Azame=
behalf of the Naihati Municipality, from el- | || 727 “Afewr=fa 00,350,303 (AT 3b.50.303Y 7B T 5.00 B (AT R ¢.00 B 74y B.T. Road, P.O. - Talpukur, Kolkata - 700123 %ﬁzﬁwﬂaa Gl oD TS mﬁwﬁ B e AR e A |
b, olable, experenced, and esource. | || SFATCT ST 4% ST | W - 230,303 TENDER NOTICE s e B o oS e 8t s o
ful service providersimanufacturers original Sl (TSI (< 1S € AR IR €.00l No. 10/26-27/DMA/T Dated 06.10.2026 (ST TN G 205 |
equipment representatives for undertaking | | | 3-srecera e @ 73 3.50.303Y SIfTA IR 33,00 B (ALF 7 $3.00 B 4@ https/fbankauctions.in : L he E T Ofi B K mm\@w;?ﬁ R’f@mﬁﬁf{‘;‘ﬁ“ﬁ%@%ﬁmﬂ‘mm ST
Comprehensive Maintenance Contract CATICoTa TSR -l e 20, e vl 1l 2671 o1 2t S0 Bsa e-tender is invited by the Executive Officer, Barrack-| |7t iG] T e i, B 2
5‘;&”%5’2&%’;‘?&‘;@335tohfe"'aMeuT]?ggl 12l B 52 e pore Municipality from the eligible agency for Different| | cefimsrpifrs =it jfmmmww so. affa 2o afbers S el
N . ACFHIICeTS 4] (ATF RS oot w0 | CFCq ekt
Dialysis Unitunder Naihat Muricipaity for | || 7 0 o P e S emcsm || |D€VElopment Works under DMA. Last date of submis-| [ e fefus ewe s o s 41 . - :
81period %fOZSTwo) ytiarfs (?xtendagle by | | [ oot w0t @< e R GO PO Gl) - B T (A (2 Y0k 309 06b-2) sion of tender. 12.10.2026 up to 12 noon. The detail I :5% : mwmm
year based on satistactory periorm- AfefB-ag T - A G (T de8oveysaa i ; 74 1 09/30/30%% stz ffibe-ag faacn wizeat!
ance). Bid submission start date & time e ’ ) tender notice ma_y b(,a seen n the EEREINVE] 2T RT3 © cybercorp.insolvency@gmail.com
(online) 06.10.2026 after 18:00 Hrs. Bid | | frerram Rreifzrs e & =&iaetla &y, etz <57t ST icwe)/ FiReSae (ba-aq SwrEs wiefe https:/www.kvb.bankin/|  |WWW.tenders.wb.gov.in, Notice Board of Barrack- frefre m@ﬂ?f‘w“w“w“"“a'@gm:{%"
opening date &time for Technical Propos- property-under-auction/ 3R 2Tl AMFINIF €T (oAB1T https:/bankauctions.in-& (el &G (73 | pore Municipality, SDO, Barrackpore’ Station Man- o 2}3, TR, 88005
als (online) 15.10.2026 after 16:00 Hrs. SIS, 200397 el &(5)-a9 SRt [idEm s¢ Tea ifbe . . @< 7} : IBBI/IPA- 001IIP POO152/2017 18/10321
Bid Submission closing date & time (on- | | ieEtet «as sHIBR(0H) -t qoAEI - SRRICT SRR STl 171 -1 W 47 ST 5 7 $eicT SR acl ARk | |A9er Barrackpore Railway Station. m i el AqFQTR : AA1/10321/02/311226/10842 éo;_}; 2030 m Ea;ﬂ)]
- ¢ : AR @ Sl g
ltg]r?(z;rsvillz%zi?:?nagft:;%I?(?wgas. Gowt. | | zam oy srafze a1 Z0vg, SR SRR e 7ife forar/ i 1 203 3 A0 AIRRCE O I € <7 T SR R A | S/d. Subhasis Ghosh WW@“\W@( SN SN
. . 9 : o@.vo. w:[mﬁ—m%wm i i m‘??‘a? 2030 ST AW (T @ IR aoiv—rﬁmm@)mqwm @
Sd/- Executive Officer, %ﬁfﬁzg;éo Ro%e N Z@*; REAPY Executive Off_' c.er . TN GIRA ALARP-T T AR SR RIS WL < A Steca) et
Naihati Municipality ‘ i : Barrackpore Municipality ferateffp =Jarm wifs e oo it |
e® o e® © o o o9 @ e® o o9 o o® o e o e ©



